(c)  whether Government has consulted all stake-holders in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUWMER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTION (PROF. K.V. THOMAS) : (a) to (c) Government circulated a Goncept
MNote on the proposed Mational Food Security Law among all State/Union Territory
Governments, concemed Central Ministries and Planning Commission and has also held
consultation meetings with the States, concerned Central Ministries, Planning Commission and
other Experts. An Empowered Group of Ministries (EGOM) constituted for the pumpose is
considering various aspects of the proposal law. Based on the decisions in the EGold, a draft
Mational Food Security Bill will be prepared in consultation with the Ministry of Law and, after due
approvals, put on the website of the Department of Food and Public Distribution for public

scrutiny and comments.
Deficiency in PDS

1610. SHRI SHIWVANAND TIWARI:
SHRI RAVI SHANKAR PRASAD =

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION he pleased
to state:

(a) whether it is a fact that improvements are required in the Public Distribution
System, presently being implemented in the country due to large scale shortcomings within
it;

(b)  if s0, the reaction of Government thereto;

(c) whether it is also essential to improve the system before implementing the National
Food Security Bill; and

(d) if so, the reaction of Government thereto and the details of the suggestions that are

under consideration for improving the system?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUKMER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTION (PROF. K.v. THOMAS) : (a) to (d) Targeted Public Distribution
System (TPDS) is implemented jointly by Government of India and State/Union Teritory (UT)
Governments with sharing of responsibilities in this regard. The Central Government has taken
the responsihility for procurement, storage, transportation and bulk allocation of foodgrains to
the States and UTs. The responsibiliies for allocation of foodgrains within State/UT,
identification of eligible Below Poverty Line (BPL) families based on estimates of Planning
Commission, issuance of ration cards to them and distribution of allocated foodgrains to eligible
ration card holders through fair price shops and supervision of the functioning of Fair Price
Shops, etc., rest with the State/UT Governments.

The Evaluation studies on functioning of TPDS got done by the Department, has revealed

certain shortcomings in the functioning of TPDS.
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Public Distribution System (Control) Order 2001 mandates the State and UT Governments
to carry out all required action to ensure smooth functioning of TPDS.

Strengthening and streamlining of TPDS is a continuous process. To improve functioning of
TPDS, Government has been regularly requesting State/UT Governments for continuous review
of lists of BPL and A&Y families; ensuring timely availability of foodgrains at fair price shops;
ensuring greater transparency in functioning of TPDS; improved monitoring and vigilance at
various levels; and introduction of new technologies such as Computerization of TPDS

operations at various levels.

The proposed National Food Security law envisages entitling every BPL family to a certain
quantity of foodgrains per month at subsidized prices. The proposed law will also be used to

bring about broader systemic reforms in the PDS.,
Price-rise of vegetables and fruits

1611, SHRI SHIVANAND TIWARI:
SHRI RAVI SHANKAR PRASAD:

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION he pleased
to state:

(a) whether it is a fact that the rates of vegetables and fruits were extremely high in
Morth India especially in Azadpur mandi of Delhi due to floods in Haryana-Punjab in June-July,

2010 caused by monsoon;

(b) if so, the facts thereof and the average rates of common vegetables during the
month of July in the above said mandi; and

(c)  whether Govemment has taken steps to curb the rise in prices; if so, the details
thereof?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUWMER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTION (PROF. K.V, THOMAS) : (a) and (b) Mo, Sir. The prices of most of
the seasonal commodities are less in the month of June/July, 2010 in comparison June/July
2009. The retail prices of potato and onion had declined over the last one vear. The prices of
Brinjal coming from Haryana have increased in Azadpur mandi because of flood/less arrival. The
prices of Tomato are on higher side but not due to flood in Haryana and Punjab. There is less
production of Tomato in Uttarakhand and H.P. and less arrival from Karnataka. The retail
prices of common vegetables during the month of July in Azadpur mandi is given in Statement
(See below).

(c) Government has taken steps such as using Minimum Export Price (MEP) to regulate
exports of onion (averaging at $200 per tonne for July 2010)).

The Ministry of Agriculture has launched an ICT based marketing research and

information network Scheme with the objective of collection and dissemination of market
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